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Adivasis is slower th<*n that ol others 
and so sterilisation would affect them 
even more adversely, if so, what 
step the Government propose to take 
against the officers responsible lor 
sterilising the H arlan s and Adivasis7

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RAJ 
NARAIN) (a) A total of 10 56B770 
stenlisa tions were performed during 
the period Ju h  197-> to March 1977 
which roughly coincides with the period 
ol emer^eiic> Statistics ot stenlisa 
tions ai€ not being mamt uned Iv 
caste and tribe Information on the 
percentages ot Haitians and Adivasis 
stiiilised is therefore not available

(b) About 20 000 tompl u n ts  have 
I ten lctuved in tht Deptt of Family 
Wcliate ind m< 1 of thest c01 tu n  die 
t  ttions oi ust ol totte or pressure n 
regard to s ter ilis  itio i S ta tis tic s  ibo it 
co lmiunitywisi b t t i k u p  of coinpl unts 
is not iv id  ibl s tlic. ccmpliu ints 
hive not mentioned tht community 
in ill such complaints

fc> Th tomrl ints rtcc td  m thn 
Dtj utmeut ol !■ liml-y Well ne ire 
itlerred t)  the concerned State Go/ 
ei menl U T Admims 1 ition loi 111 
\estiRition »nd ipproprnte ictirn The 
n suit of this invt stig itions in i 
action t iken d„ainst officeis responsi 
ilt* ire not vet n til lble from fat i‘e 
Covcrnmtnts/U I Administrations 
Ilowtvei tht rt is no scheme loi awar 1 
ma c ish comptn lion to p e is iis  who 
allege lore iblt sterilis ition These 
ptisons ire oiltred free me Ucal treat 
mont lor post operative complications 
and free rec in ilisation facilities if re 
quested iv tht person The details 
commumtywise break up ire not 
av ail able

(d) During 1961- 71 the Schedule 1 
Castes and Scheduled Tribes popula 
tions increased by 24 0 per cent and 
27 2 per cent respectively as against 
the increase of 2 3 7 per cent among 
Hindus m general The rest of the 
question does not therefore arise

Prohibition of development, prodae- 
Uain and stock-piling of Biological 

and Toxin Weapons

621J SHRI S S SOMANI Will the 
Minister of EXTERNAL AFFAIRS oe 
pleased to state

(a) whether any convention has 
taken place for the prohibition ol 
deve oprr ent, production and stock-
piling of biological and toxin wea-
pons and their destruction m which 
India has participated and signed, 
and

(b) if so, the details thereof as well 
»s the details of other signatories who 
au  the depositoiy powers in this 
repaid alongwith the names of the 
new countries who have come foi- 
ward to suppoit this m ove'

T i l t  MINISTER O F  EXTrRNAL 
^fctAlRfa (SHRI A r \ L  BIHARI \ A J  
P A M 'S .)  ( i )  Y e s  S ir

v ) The ( onvent 1011 on the Prohi 31 
tion ot the Development Production 
and Stock piling of 'he Bacteriological 
(Hi Iomc il) an i toxin We ipons and 
on lh  ir Dectruttion (BW Convcn 
ti >r ) wa sn?ned it Washington, 
I ondon ind Moscow on 10 April 1972 
Full text of the Convention is laid 
on the Table of the House [Placed in 
U b n ry  Set No T T-944/77] The BW 
Convention entered into force on ’ 8 
Match 1975 The Depositories ot the 
BW Convention arc the Governments 
of the United States the United King-
dom and the Soviet Union Accord-
ing to the latest information that is 
available to us 13) States have signed 
the Convention and 67 have -stifled it 
India is a party to the Convention, 
having signed it on 15 January 1973 
and ratified it on 15 July, 1974 m the 
capitals of all the three Depositories, 
namely Washington London and 
Moscow Kenya and Sweden are among 
the new countries which have ratified 
the Convention




